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The question was put and the motion was adopted.

RAO INDERJIT SINGH: Sir, | introduce the Bill.

The Deposit Insurance and Credit Guarantee Corporation (Amendment) Bill, 2021

THE  MINISTER OF STATE IN  THE  MINISTRY OF  FINANCE
(DR. BHAGWAT KISHANRAO KARAD): Sir, | move for leave to introduce a Bill
further to amend the Deposit Insurance and Credit Guarantee Corporation Act, 1961.

The question was put and the motion was adopted.
DR. BHAGWAT KISHANRAO KARAD: Sir, | introduce the Bill.
The Coconut Development Board (Amendment) Bill, 2021
MR. DEPUTY CHAIRMAN: We move now to the next Business, the Coconut
Development Board (Amendment) Bill, 2021. Now, Shri Narendra Singh Tomar to

move a motion for consideration of the Coconut Development Board (Amendment)
Bill, 2021. ...(Interruptions)...
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The question was proposed.

MR. DEPUTY CHAIRMAN: The Motion is moved. ..(Interruptions)... T4 g CING]
R $B I A ? .. (ILTH)...

#ft TRV e AR SYRHiT #8igy, # ot 81 IieT aredl ... (aeT)...

SHRI K.C. VENUGOPAL (Rajasthan): Sir, ... (Interruptions)...
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MR. DEPUTY CHAIRMAN: | shall now put the motion moved by Shri Narendra Singh
Tomar to vote. Now, the question is:

“That the Bill further to amend the Coconut Development Board Act, 1979, be taken

into consideration.”
The motion was adopted.

MR. DEPUTY CHAIRMAN: We shall now take up Clause-by-Clause consideration of
the Bill.
Clauses 2 to 7 were added to the Bill.
Clauses 1, the Enacting Formula and the Title were added to the Bill.

SHRI K.C. VENUGOPAL: Sir, this is one of the important Bills. ... (Interruptions)...
This is affecting the farmers. ...(Interruptions)... How can you pass such an
important Bill in din? ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Please, there are no names. ...(Interruptions)... There are
no names. ...(Interruptions)... You have not given your name. ... (Interruptions)...
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SHRI K.C. VENUGOPAL: Sir, ... (Interruptions)...

MR. DEPUTY CHAIRMAN: It must go on record that you have not given your name

here. ...(Interruptions)... You do not want to speak. ...(Interruptions)... If you
want division, first go back to your seats. ..(Interruptions)... If you want division, go
back to your seats. ...(Interruptions)... Nothing is going on record.
...(Interruptions)...

SHRI K.C. VENUGOPAL: *

MR. DEPUTY CHAIRMAN: Please go back to your seats. ...(Interruptions)... If
you want division, | will allow it. ...(Interruptions)... | am waiting.
...(Interruptions)... If you are interested in division, please go back to your seats.
...(Interruptions)... Please go back to your seats. ...(Interruptions)... Nothing is
going on record.

SHRI K.C. VENUGOPAL: *

MR. DEPUTY CHAIRMAN: You are not interested in voting, so, you are not going to
your seats. ...(Interruptions)... You know the precedent, you know the rules.
...(Interruptions)... So, please. ...(Interruptions)... Again, | am giving one
opportunity, H ST fh RIE B BT § fb SR 3719 IS A18d & I 37 e
R SISV ST wed 3R MRTST 8, S9d SR 3119 S © b I8 8199 g A o
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Shri Narendra Singh Tomar to move that the Bill be passed.
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The question was put and the motion was adopted.

* Not recorded.
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# STFHMRT : I H TS BIBR 'no’ 1 Bl (B ATBR T, I8 3T A © |
..(AdYTH)... The House stands adjourned to meet at 11.00 hrs on Monday, the
2"% August, 2021.

The House then adjourned at forty minutes past two of the clock till eleven of the
clock on Monday, the 2™ August, 2021.



